V.SHANKAR V Shankar & Co.,
B. Com., MBA, ACMA, CGMA,FCS & Gompany Secretaries,

Insolvency Professional o ‘ 303, Block-A, Legend Commercial Complex,
o ' 3-4-770 & 136, Opp. ICICI Bank,
Above Keshav Medicals, :
Barkatpura, Hyderabad, Telangana -500027
 PhNo. +91-9912257415/040-27557415
E-mail : shankarviswas@yahoo.com

- , (Regulation14ofthel i’lsbhzencyandBankruptcyBoardeﬂndia[ Voluntaryl iquidationPrbeess)RegulationgZ()l 7
- FORTHEATTENTIONOFTHESTAKEHOLDERSOFPAWAA SOFTWARE PRIVATE LIMITED

1| NAME OFCORPORATE PERSON ~ , " |PAWAA SOFTWARE PRIVATE |
: , ‘ : _  hWIMITED
2| DATEOF INCORPORATIONOFCORPORATE PERSON - February 2, 2004
3| AUTHORITY  UNDER WHICH CORPORATE PERSON IS Registrar Of Companies-
INCORPORATED /REGISTERED . Bangalore

4| CORPORATE IDENTITY NUMBER / LIMITED LIABILITY - ‘1U74140KA2094?TC033340
IDENTITY NUMBER OFCORPORATE PERSON . : e _
5 ADDRESSQFTHEREGISTEREDOFHCEANDPRINCIPALOFFICE(IF 2ndFloor; Brigade South Parade

' ANY]OFCORPORATE PERSON No.10, Mahatma Gandhi Road
: : : Bengaluru Bangalore Karnataka
i _ 1560001 -
6 LIQUIDATIONCOMMENCEMENTDATE OFCOR?ORATE PERS()N [December 20, 2021
"~ 7] NAME, ADDRESS EMAIL ADDRESS, : - V. Shankar, :
TELEPHONENUMBERAND THE REGISTRATION " [Email: 1981shanky@gmail.com,
NUMBEROFTHELIQUIDATOR = , ~ " |Address: 303, Block- A, Legend

Commercial Complex, 3-4-770 &
136, Opp. ICICI Bank, Above
Keshav Medicals, Barkatpura,
Hyderabad-500027.

- {IBBI Reg: 1BBI/IPA-002/1P-
e - © IN00145/2017-18/ 10436

8 LASTDATEFORSUBMISSION OFCLA;MS : ‘ j : J(e;;l;)ary 19,2022, by500 Pm

Notice is hereby given that the PAWAA SOFTWARE PRIVATE LIMITED has commenced
voluntarthuldatlon on December 20, 2021 e
- The. Stakeholders of PAWAA SOFTWARE PRIVATE LIMITED are hereby called upon to
submlt a proof of thelr claims, on or before Ianuary 19, 2022 by 5 00 Pm (IST) to the hqu:dator :
at the address mentxoned agamst item?7. ‘ : !
“The financial creditors shall submit their proof of claims. by electromc means only All other'
stakeholders may submit the proof of claim sin person, by postor by electromc means '

Submxssxon of false or. mlsleadmg proofs of claim shall attract penaltxes .

Date: December 20,2021

Naxheand ‘signafere of N
Place: 'Hyderabad '

Liquidator: V. Shankar.
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